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CANTONMVENT BOARD, AGRA TR. CHI EF EXC. OFFR Appel | ant (s)
VERSUS

ANIL JAIN & ORS. Respondent ( s)

Date: 10/03/2014 This Appeal was called on for hearing today.

For Appell ant(s) M. Shil p Vinod, adv.

For

SB

Ms. N. Shoba, Adv.

Respondent ( s) Ms. Archi t a Phookun, adv.
M. Abhijit Sengupta, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Appel I ant and respondents have filed their respective statenent
of case. Both sides submt that no further steps are required. List
the matter before the Hon' bl e Court as per rules.
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